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Income Tax Appeilate Tribunai. Chandigarh Benches, Chandigarh
8

27.01.2026

IOTICE

The undersigned has been directed to inform that “A” Bench and “SMC”
Bench are cancelled w.e.f. 27.01.2026 to 28.01.2026. All cases fixed before

Bench "A” & "SMC" from 27.01.2026 to 29.01.2026 stand édjmime;j.
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